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Government of Kerala have bowever
made a request for Central Govern-
ment's assistance in gecuring a loan
from LD.B.I, for reopening \:and re-
habilitation of Trivandrum Spinning
Milis, Balaramapuram, which 1s under
the management of the State Gov-
ernment. The request has been re-
commended to ILD.BJI for its consi-
deration,
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Sick and Closed Tea Gardens-

2360. SHRI K. B. CHHETRI: Wil
the Minister of COMMERCE AND
CIVIL SUPPLIES AND COOPERA-
TION be pleased to state:

(a) the names of the sick ang closed
tea gardens whose managements have
been taken over by Government;

(b) the total expenditure incurred
till March, 1877 an@  profits made, if
any, in each tea garden;

(c) total labour gtrength in each tea
garden prior to taking over and after
taking over; and

(d) total gratuity and provident
fund due to workers, garden-wise, as
on 31ist March, 1977.

THE MINISTER OP COMMERCE
AND CIVIL SUPPLIES AND CO-
OPERATION (SHRI MOHAN DHA-
RIA): (a) The names of tea gardens
taken over so far are as under:—

(i) Pashok Tea Estate, Darjeel-
ing, West Bengal.

(ii) Looksan Tea Estate, Jalpai-
guri Distt, West Bengal.

(iii) Vah.tuk-var Tea Estate,
Darjeeling Distt, West Ben-~
gal.

(iv) Kumai Tea Estate, Darjeeling
Distt, West Bengal.

The first three gardens were taken
over on 12-10-1976, Kumai Tes Es
tate was taken over on 18-6-1977 ant
therefore no information relating ¢
part (b) and (d) is being given
respect of this particular Estate.
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()] (In Rupees)
Looksan Pashok Vah-Tuk-Var
Bxpenditure L 14,85,736  10,59,069 791,637
Less Sale Proceeds realised . . . 9:94,004 3,39,617 1,386,611
Shortfall in reventue . 491,732 7:19,452 6,085,026

This gardens were previously not
being managed properly. Both-the
plantations and the factory had been
neglected by the earlier management.
Expenditure therefore hag to be in-
curred on pruning, drainage, eradic-

©

ating jungle weeds and major over-
haul and repairs to machinery. This
has resulted in excess of expenditure.
over revenue.

Figures are provisional and subject'
to finalisation after audit.

Kumai
Looksan  Pashok Vah-Tuk-Var (18-6.77)
Labour strength as on take
over date : 960 1114 903 919
As on 31-3-1977 960 1114 903 919
(After take-over)
@ Looksan  Pashok Vah-Tuk-Var
Provident Fund 8,54,000 8,27,000 3,45,000
Gratuity 6,00,000  1,50,000 27,500

These relate to the period prior to
take-over and are provisional as veri.
fication of claims is in progress. Pro-
vident Fund dues arising after take-
over have been paid regularly,

Central Assistance to Assam

2361. SHRI PURNA SINHA: Wil
the Minister of FINANCE AND RE-
VENUE AND BANKING be pleased
to state:

(a) the total amount of money
drawn by the Government of Assam
ag Central Government's contribution
assistance to build the temporary
capital of Assam at Dispur till 3l1st
March, 1977;

(b) whether the State Chief Minis-
ter hag been paid another sum of
Rs. 5 crores gpecially for develop~
ment works in Assam during the re-
maining period of the year ending
81st March, 1977;

(c) if so, the particulars of projects
and amounts spent by the State Gov- .
ernment out of the special grant of
Rs. 5 crores mentioned at (b) above;
and

(d) whether Government propose
to conduct a specia] audit of the
accountg relating to the money drawn
by the Government of Assam for con-
struction of the temporary capital at
Dispur and the said special grant?





